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4. Construction of & new B, G." ~

line from Apta to Mangalore 300'0

8. Construction of a Branch line
from Roha to Murud (Janjira)
on Apta-Dasgaon Route .

6. Conversion of Miraj-Latur N.G.

section to B.G. . 49°74

e Survey in progress.

Survey in progress.

Survey completed.
Exports undere xamissation,

9. Conversion of Parbhani-Mudkhed- Survey is beialght ‘Survey in prograss.
cos

Adilabsd M. G. to B.G. and
its extension upto Ghugus,

8. Construction of anew B, G.line
from Wardhs to Katol

carried out at
of State Government.

1220 ()10 Sufvey report under

finalisation.

Momorandum for Clearagce of Kon-
kan Rail Line

*664. SHRI VASANT SATHE:
Wil the Minister of RAILWAYS
be pleased to state:

(a) whether Government have re-
eeived a memorandum from peoples’
representatives from  Maharashtra,
Karnstaka and Goa urging for early
clearance of the XKonkan Rail Line
proposal;

(b) if so, the important facts there-
of; ang

(¢) steps/decision
matter?

taken in the

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): (a) to (¢). A state-
ment is laid on the Table of the Sabha,

Siatement

{(a) and (b). Representations have
been received from Members of Parlia-
ment, Public bodies and the State
Govemmen!s of Maharashira, Karna.
taka and Goa for the construction of
Konkan Railway.

(¢) Final Location Survey from
Apta to Dasgaon portion of the Apta-
Mangalove rail link, has been completed.
Tinal Location Survey between Das-

gaon and Ratnagiri including spot
checks between Ratnagiri and Manga.
lore is in progress. A traffic survey
and financial appraisal of Apta.Das-
gaon rail link has been included in
the Railways Budget for 1976-77 at an
estimatled cost of Rs. 85,000/-. The
project will be considered for being
taken up for construction after the
proposed surveys and financial apprai-
sal are completed and also subject to
availability of funds,

SHRI SHANKERRAQ BAVANT: The
answer 1s really strange because the
Government refuses to say which "are
the backward areas. Very often it has
been admitted on the Floor of the
House that Konkan and the entire
-<coastal area is a backward region and
I don't know why they are not prepar-
ed to accept the position.

Secondly, 1 should like to point out
that several MPs have given a repre-
sentation requesting the Government
to start work on the Apta-Dasgaon
section which is part of the Apta-
Mangalore railway line. The final
Location survey has alsc been com-
pleted, but there is no outlay for this
construction of item No. 4 this year.
Why should it be s0? Why should they
not start construction work on the
Apta-Dasgaon section at least, if not
on the Apte-Mangalore section?
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SHRI BUTA SINGH: I fully share
the anxiety expressed by the Hon,
Member. His question is m two parts.
He asked why we have not accepted
some criteria for declaring an area as
backward. The reply, as mentioned
in the Btatement, does not give the
criterin that have have been laid down
by the Railways because the Railways
don’t lay down any criteria by them-
selves. A request has to come either
from the Planning Commission or the
State Government concerned that ‘this
is a backward area kindly take up
work for having a survey for taking
up new railway lines’. This is how,
1 that context, we have said that the
Railways do not themselves declare
an area a backward area.

Regarding part (1) of the question,
1 would say that: for conducting the
survey of this particular section, Apta-
Daagaon Rs. 85,000 were earmarked
and survey reports have become avail-
able. We are analysing those reports,
and as and when resources are avail-
able, we will definitely take up that
project,

SHRI SHANKERRAO SAVANT:
This 18 a stereotyped reply that 18
being given for the last three years—
not now. but for the last three years.
When are you going to make funds
available” For the entire Apta-Man-
galore line, the Planming Commission
may not be prepared to give so much
of money. But so far as Apta-Dasgaon
hine is concerned, only Rs, 14 crores
are required, You may request the
Planning Commission to give Rs. 14
crores and take up this work. As a
matter of fact, on this line, some work
has been done by the State Govern-
ment also and that is being washed
away. ‘This lLne 1s necessary in the
national interest. Will you start work
on this Apta-Dasgaon line at least this
year, particulary in view of the fact
that survey, eic have been completed
many years back?

SHR} BUTA SINGH: No doubt, this
work was taken up as a drought relief
measure by the State Government, and
the State Government, as soon as
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those conditions were not there, said,
“Now we cannot do this from our side,
the Railways have to treat this as a
regular project”. We approached the
Planning Commission, but unfortu-
nately it was not possible for the
Planning Commission t6 - allocate the
funds that are required for the cons-
truction of thus line, I agree with the
hon, Member in what he has gaid. He
should join us in persuading the
Planning Commussion.

SHRI VASANT SATHE: The first
thing that 1 would like to know from
the hon. Minister for Railways 1s this.
—we are not wanting to stand on any
local sentiments— do we consider
this economically and nationally neces-
sary that the coastiine where there 1s
no other communication facility should
have a railway line— rnight from Goa
to Karnataka? Once it 15 felt that 1t 18
economically a desirable thing, even
to develop that region which has a
remendous potential, why should we
allow this to be delayed? How many
more years should it take? Now the
cost has gone up again. You had pro-
vided only Rs. 85.000 for the survey
I do not know whether even the survey
has been completed or not At least
the Railways should have a complete
survey aone on their own For that,
you do not need to go to the Planning
Commussion. You may have to go to
the Planning Commission only for
finances, and that also can be done in
phases You do not need all the 14
crores of rupees, or whatlever the
amount may be, at once A ra'lway
hne is not built 1n a day. 1f we are
eager , then what 1s 1t that is stopping
us from going ahead® You push the
bali to the Planming Commission and
the Planning Commussion throws it
back in your court. Where exactly
do we stand? Be frank and tell us
where the matter really stands

SHRI BUTA SINGH It 1s not
correct to say that no survey has been
done. Much of the thinking has gone
into it. The survey was done With
vour permission, I will read this out.
It has been revealed by the report that



7 Qtal Ananers

the cost of construction of Apis-
Desgpon  section, about 108 kms.,
excluding the cost of rolling ateck,
will be Rs. 1300 crores; the Apta-
Meangalore line, which is about 808
kms., was estimated to cost us about
Rs. 300 crores. There is no lack of
urgency on our part. With your per-
mission I can say that, at one stage,
the Prime Minister herself has spelled
out in 50 many words that it is a very
important and urgent project and that
it should be taken up as early as we
can. But, unfortunately, it boils down
to this that funds are not available
with us, We cannot proceed with this
project simply because funds are not
available. The Planning Commigsion
is not coming in our way. They have
their own priorities, and looking to
the overall picture of the financial
position of the country, it will be
difficult for anvbody to commit here
that, by such and such a date, we will
be able to do this

SHRI VASBANT SATHE: I would
like to know if any effort has been
made by the Railway Munstry to
consider the ecpnomic feasibility of
this project. That means, you invest
certain amount, you can take it either
from the financial institutions absolu-
tely as an economic proposition or
even the world Bank and in how
many years the amount can come
back. Has the Railway Ministry con.
gidered this as an economic proposi-
tion? -

THE MINISTER OF RAILWAYS
{8HRI KAMLAPATI TRIPATHI): It
is a suggestion for action. So far as
funds are concerned, we must get the
clearance of the Planning Commission
for the scheme itselt and the funds
glso. Unless that is done, how can
we proceed?

SHR] VASANT SATHE: The scheme
has been cleared.

SHRI BUTA SINGH: The idea has
been cleared,

MAY 4 2009

Oval Amsuidre 's

BHRI VASANT SATHE: %ow there
iz a difference betwein  the idex and
the scheme. Have you placed the
scheme botore the Planning Commis-
sion for clearance?

'SHRI KAMLAPATI TRIPATHIL:
Yes.

SHRI DINESH CHANDRA GOSWA-
MI: Though the question related to
Maharashtra, the hon, Minister has
made two general statements. Firstly
that the Railways do not lay down the
criteria for considering an area as
backward, with which I have no guar-
rel. Secondly, he has stated that the
provision of funds is riot made state-
wise or area.wise. I hope, the hon.
Minister will agree that for an overall
economic development ef the country,
creation of infra.structure including
taking railway lines to the backward
areas is of imperative necessity. May
I know, whether the Railways have
any policy of hnking up the backward
regions with railway lines so that
there can be economic development in
that region. If not, what is the over-
all policy of the Railways regarding
linking up of the backward regions
and the industrially under-developed
regions, or the Railwavs have no
policy at all?

SHR] BUTA SINGH: As far as part
{1} of the question is concerned, I
need not repeat what I have already
stated. With regard to the policy, the
answer is: Yes, 8ir. I would like to
add that the real conceptual change
was made in the year 1973.74 by the
then hon. Railway Minister from the
orthodox financial  criteria for con-
struction of new line in the backward
areas and under-developed areas.
Certain criteria were lald down and
the policy spelt out in which the State
Governments were expected to share
certain portion of the expenditure.
The criteria are:

(i) Exemption, full or partial from
payment of dividend Lability
to the General Revenues dur-
ing the period of conatruc.
Tion and for a specified num.



ber of years after completion

, 3Ad opering to tralfe.
(il) Participation of State Govern-
ments or local authorities, in
reducing the cost of construc-

tion by givitg the land and
labour content of construction
free of cost,

(iii) Suitable gdjustment upwards
of fares and freight structure
applicable to  the newly con-
structed line which in com.
mon parlance is called infla-
tion chargeable mileage’, and

{iv) Levy of fares and freight on
a discontinuous hasis so as to
be a sel-off against telescopic
structure of standard fares
and freight,

This is a clear policy laid down by
the R:iflway Ministry and there is no
much time has bLeen taken?

SHRI RAJA KULKARNI: The Rail-
way Ministry need not lay down any
new criteria for backward regions. It
is guite clear that where the Govern-
ment has allowed the industries to
grow In rural areas or outgide the
metropalitan cities, the Railways have
not developed These are automati-
cally backward regions from the rail.
ways point of view, because the indus-
tries are allowed, but infra-structure
facilities like railways are not allowed
to grow. In view of this, will the hon.
Minister explain why the work on the
railway line which was ganctioned for
Deva-Basi is not going according to
the schedule and the funds have not
been allowed for the current year?
Similarly, what hag  happened to the
Bombay Metropolitan Railway which
was cater to the needs of rural
aregs oytside Bombay and how far
that project has made progress?

8HR} BUTA SINGH: The Diva-
Bassein  raflway link is in pro-
gess and  the uptodate progress
is sbout 23 per cent of the pro.
Ject. A provision of Rs 335
crores has been made in 1976.77 and
the work is tirgeted for completion by
March 1880,
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SHRI RAJA KULKARNI: What
about Bombay Metrppbn‘tan railway?

MR. SPEAKER: Is that also a back-
ward area?

Next question—Mr, Samanta,

Demands of Publishers of Hindi.
Rafiway Time Tuble
*849. SHRI 8. C. SAMANTA: Will the
Mnister of RAILWAYS be pleaged to
state:

(a) the demands of the publishers
of the Railway Time Table ip Hindi
which are still pending;

(b) how long will it take for the
Railway Administration to take de-
cisions thereon; and

i
«

{c) whether publication of Hindi
time table is likely to be digcontinu-
ed?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHA¥I QURESHI): (a) and
(b). the matter 18 under active con-
sideration of the Railway Admunistra-
tion and a decision 18 expected shortly.

{c) No Sir,

SHRI 8. C. SAMANTA: May I know
how many years back and by whom
this matter wag referred to the
Railway administration and why so
much time has been teken?

SHRI MOHD. SHAFI QURESHk
There is a private publishing firm by
the name of All India Railway Time.
Table Office. This is a irm in Vara-
nasi. They have asked us to give
them certain financial assistance and
other facilities and the matter is being
considered.

We are prepared to help them
wherevey it is needed ang if they con=
tinue to publish this All India Hindi

time-table, they are welcome to do 50,





